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Introduction

x FSSAI provides an opportunity for délo Business Operators (FBOs) to apply for
Registration/Licensing through online Registration/Licensing System. It also provides an
option to track the status of application online through Application Reference No.
provided by the system during the sulssion of application.

x The FBOs should take a print out of the Online Application Form generated through the
system and submit the application to Regional Authority/State Authority with all
supportive documents within fifteen days from the date of submissad application
online.

x FBO can register themselves online for the username and pasgwQroy providing the
contact details can apply for Licensing / Registration.

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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FBO SIGN UP

How to Access the System?

x The system can be accessed by using thehitgk//foodlicensing.fssai.gov.inusing any
standard web browser like IE, Firef@gogle Chrometc.

x It is a web enabled system, hence can be used 24* 7 by allsthkeholders. The
stakeholders can access this online system through any web browser.

FBO Sigiup (For SeHCare Portal)
x Type the URL: http://foodlicensing.fssai.gov.inon the address bar of the browse®n

the seeen which appears below (Rigz O f Sig@up (FarySekGare Portal) € A y |
Signup.

Food Safety and Standards Authority of Ind’a 4
(Ministry of Health & Family Welfare, Govt. of India) Ssa I

<> Licensing and Registration Systéﬁi{j -

User Name: Fassword: Sign In | Forgot Password? §Sign-up (For Self-Care Portal
o R ——_

Daily Update - No. of Licenses: 816 | No. of Certificates: 3191 (Issued on 21 May 2014) Active Users : 217

&, Latest Announcements

[Tool to check your eligibility

6 Guidelines lmmn&w Check Your Eligibility 34
R on Licensing/Registration]
# About Licensing/Registration . . . .
M Delhi State Licensing - Simple Steps

¥ How to Apply

APPLY

— b M Delhi State Licensing - Guidelines for
Nwme submission of Online Applications

(‘V

# Fee Structure

# Document Checklist
&

¥ Licensing and Registration

‘ Download
regulation, 2011 Track Your Application Status FEE".‘;‘”"‘  User
# FAQ's Enter Application Reference No. | Go — B LT

For any queries regarding online system, contact FSSAI Helpdesk @ 011 - 65705552 [ 64672224 between 9:30 am to 6:30 pm on working days.

x The screen below (Bighows the FBO Siagmp form for FBO.

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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B3 &= -
g Food Safety and Standards Authority of IndZa = >,
! ‘} . (Ministry of Health & Family Welfare, Govt. of\‘!lj\'dj?)) ZSSa I
,___::', <+ Licensing and Registration System &

FBO Sign Up

[—Please fill in the details below

Name of the Applicant™ Email-ID> [’ receive alert on Ema |

Company™ Mobile No.= [re receive alert on Mobile |
User-ID*

Address

Password™

State™ Select State v Confirm Password™
District Select District v Security Question Solect Quastion =
Postal Pin Code™ Answer™

Note: 1. Password length should be 6 to 20 character including at least one special character.
2. Fields marked with (*) are mandatory.

Register Cancel

x CAftf GKS FT2N¥Y FyR Oft A0l 2y d&wpdHokassi SNE

After successful sigiup

x Signup success message will appear as shown below (Fig).
x SMS and #nail will be forwarded confirming the successful sigm

Note:

x Enter a valid & active email id to receive alerts email.
Enter a valid mobile no to receive alerts via sms.
x Once you type the Usdb the system will check for the availability. If the Udr
I f NBF Re SEA&adGa Ay (KS ae&adsSy GKSy |y
GNB | y2G3KSNE @At | LILISI N
Passwad length should be 6 to 20 characters including at least one special character

X

X

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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Food Business Operator (FBO) Registration

Account Successfully Created

Your account, TEST1234, has successfully been created. You should receive an email at
TEST@TEST.TEST with your login credentials shortly.

Click here to proceed and apply for License & Registration.

Note: If you don't apply with in 30 days, your User ID will be disabled.

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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Checking Eligibility
x Food Business Operator can check their Eligibility (whether they are eligible for Central
License OR State License OR Registration Certificate &apacity/Turnover of their
odzaiySaauv oe& OftAOlAy3da 2y (KS Ayl a/ KSO]
below (Fig

Food Safety and Standards Authority of Ind/a p

(Ministry of Health & Family Welfare, Govt. of India) \'
iy et . of s ssal
<> Licensing and Registration System «

User Name: Password: Forgot Password? | Sign-up (For Self-Care Portal

Beck Your Eligibility 2 o Latest Announcements
[Tool to check yaour eligibility

on Licensing/Registration]

6 Guidelines

About Licensing/Registration The Food Safety and Standards

Rules, 2011
How to Appl
e = 3:;ine Food Safety and Standards
A NoW (Licensing and Registration of Food

businesses) regulation, 2011

Document Checklist @
Rules of Submission ,“, Download
Application Flow Track, Your Application Status ’E"_""‘:"" #” User

FAQ's Enter Application Reference No. - Reference Manual

Email at : licensing@fssai.gowv.in

About Online System
FSSAI provides an opportunity for Food Business Operators (FBOs) to apply for Registration/Licensing through online Registration/Licensing System. It also
provides an option to track the status of application online through a Application Reference No. provided by the system during the submission of application.

The FBOs should take a print out of the Online Application Form generated through the system and submit the application to Regional Authority/State
Authority with all supportive documents within fiteen days from the date of submission of application online.

FBO can register themselves online for the username and password (or) by providing the contact details can apply for Licensing / Registration.

x After you click on the link, you will bedirected to screen below (Fig

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.




User ReferenceManual for Food Business OperatorFood Licenshg & Registration System (FLRSersion2.0

Eligibility Check

Enter the Premise / Unit Address Details to Gheck the Eligibilty

Address District Action

Select State v Select District ¥ P

Note: If you are operating from multiple premise /unit, using "Save & Add" add each premise / unit address details separately and

check for eligibility individually.

x Fill in the Address of Premises, State, RisDii G KSy Of A01 2y a{l

W OGA2yQ O2f dzvYyT AT @&2dz NS 2LISNI GAy3
add each premise / unit address details separately and check for eligibility individsally
shown in below screen (Big

Eligibility Check
Enter the Premise / Unit Address Details to Check the Eligibilty

Address District
1 TEST Karnataka Bangalore Urban Click to Check Eligibility Delete
2 TEST Kamataka Mysore Click to Check Eligibility Delete
| Select State v | | | Select District | Save & Add

Proceed to Generate Summary of Eligibility Report (All Premises/Units) | | Close |

Note: If you are operating from multiple premise /unit, using "Save & Add" add each premise / unit address details separately and check for

eligibility individually.

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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FBOLOGIN

x Type the URL: http://foodlicensing.fssai.gov.irand login to the system with the User
Name and password created during FBEnh&ip (as shown below in Fig

Forgot Password? | Sign-up (For Self-Care Portal

6 Guidelines Tty | Check Your Eligibility %% . latestAnnouncements
/ [Tool to check yvour eligibility

on Licensing/Registration]

About Licensing/Registration The Food Safety and Standards

| Rules, 2011
How to A e
aa : ; y — :)P:;;ine Food Safety and Standards
Fee Structure Sale | e o {Licensing and Registration of Food

] _/"— businesses) regulation, 2011
Document Checklist ®
Rules of Submission ) E Download
Application Flow Track Your Applcation Status o User
FAQ's Enter Application Reference No. Reference Manual

FoOr any queries regaraing onine system, CoONntact F>>Al HEIPJESK @ ULL - b3 /UDD0L [ bab/L2253 DETWEEN YI5U0 am T0 bisU pmM 0N WOrKINg days.

Emszil at « liFrancinamfooai anu in
About Online System
FSSAI provides an opportunity for Food Business Operators (FBOs) to apply for Registration/Licensing through online Registration/Licensing System. It also

provides an option to track the status of application online through a Application Reference No. provided by the system during the submission of application.

The FBOs should take a print out of the Online Application Form generated through the system and submit the application to Regional Authority/State
Autharity with all supportive documents within fifteen days from the date of submission of application online.

FBO can register themselves anline for the username and password {or) by providing the contact details can apply for Licensing / Registration.

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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Food Businesh LISNJ G2NRa 1 2YS t I 3S
x The home page for the logged in FBO will be displayed asrshelsw in Fig

License/Registration Renewal Modification Duplicate / Surrender / Transfer
Logged in as HelpDesk My Profile  Reset Password
List of Application(s)
Application Status * Complete Application Incomplete Application
License/ Certificate Type * Central License State License Registration
State [~ ALL - v Reference No.
District [-ALL - v License / Registration No.
| Search | | Clear Search
Click Search to View your Result

x To view the statusof submitted applications selec y" Cotmplete Applicatioh and
License/Certificate Type.

x To view the pending/incomplete applicatiors St SO0 2y aLyO2YLX SGS !

License/Certificate Type.

As shownbelow in figfor Submitted Applications

x ¢KS LINSaSyd adliddza 2F adzoYAGGSR LI AOI GA
x If License is issued for an application, then under Ilgad.icense/CertificateNo.

G AOSyaSkwS3IAAGNI GA2Y bdzYoSNE gAff 0SS RAZ
x¢2 @PGASH GKS 1 01y26ft SRISYSY(l wSOSALWI Of A 0]

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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Application Status ® Complete Application O Incomplete Application
License/ Certificate Type © central License ® state License ) Registration
State

[-ALL- v Reference No. | ‘
District |— ALL - v | License [/ Registration No. | ‘
| Search | | Clear Search |

Click Search to View your Result

Detailed Report for State Licenses Completed application(s)
otal Record(s) : 52

Company
Sl.No.

Premises Application Application L“:_Lse_‘i _ . .
Reference No. Registration Issue Date Valid From Valid Upto Action
Name Address Type Status =
o.
Payment
TEST 20140500200001123| TEST, Karnataka |New License |Status Not

View
Updated

As shown below in fig. for Pending Applications

x Click on Proceed link to complete and subthi application.
x Click on Upload For to print and upload the ForsB.

x Click on Delete Application if application is to be deleted.

Renewal Modification

Home License/Registration

Duplicate / Surrender / Transfer Logout
Logged in as HelpDesk

My Profile Reset Password

List of Application(s)
Application Status © Complete Application ® Incomplete Application

License /Certificate Type

O central License ® state License ) Registration
State |— ALL - v | Reference No. | |
District |— ALL - v | License / Registration No. | |
| Search | ‘ Clear Search ‘

Click Search to View your Result

Detailed Report for State Licenses Incomplete application(s)

Total Record(s) : 20

- p]! i i ﬂ -

Reference No. Address Business Category Application  Last Updated Action
Type on

TEST .

Proceed
State - New
20140500200001105|Bangalore Urban, Marketer D

. 14/05/2014
License A
Karnataka Application
TEST State - New
20140500200000985(B.B.M.P East, Marketer

. 08/05/2014 pload Form-E}
License ——
Karnataka

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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Cancellation/deletion of application by FBO

When FBO clicks on incomplete application in his home page than all the applications that were
left incomplete gets listed, there a separate button will be givedds St SG S | ¢dthiit A OF G|A 2
FBO can delete the incomplete application apart from Proceed.

AsFBOclicksan5 St SG S ! thitdapplicatloniwoald/bé removed from the list and
would not further appear in the list of incomplete application

Applying for License/Registration
x ¢2 FLILX & F2NJ [ AOSyaSkwS3aAad NI (Ng2iyA 2wWx0 S YRk
GKS RNRLI R2gy 2LJiA2Yy Of A O asahownbeldwlidgiFgy T 2 NJ

7N
<@

License/Regstration My Profile Logout

B ¢ Apply for License/Registration »

Logoed in as te Reset Password

Clarification/Incident(s)

Application for Ediing st of Online Submitted Application(s)

x FBO will be ralirected to Page as shown belowfig

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.

12




User ReferenceManual for Food Business OperatorFood Licenshg & Registration System (FLRSersion2.0

Effective 5' July, 2014, FBOs in Karnataka state can utilize payment through Syndicate bank challan in FLRS. Eftective 5
Aug, 2014, payment option through Treasury Challan is disabled in FLRS.
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